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ffft 6 	 \ ThgrieiIance of the aplicantinthis O.A. 
Date of Registraty 	 Is to get the benefit of merger of full D with 

frz' 	3'7c/f/UC4.FY' 	 pay for the purpose of Death Gratuity and 
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	 cement Gratuity ordered as per, A-2. When the.  

matter came up before tie Bench, learped counsel 

Date of Posting 	 for the appricant submitted that sim1)ar40.A. 1'os. 
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.04 and 318dO4have admitted and this O.A. 
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•1 	 a None for eitheride. 	 (6) Mr.OV Radha)cr,ighnan • . 	 Mr.J1.Rajeev,ACG8C • 
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	 Counsel for the applicant submitted that 
this0A is identical and connected with Os 

/ 	 b 233/04 0  295/04 & 318/04 	requested that this 
case may also 1e postd alongdth th se cass. 

I 	 / , 	Request is gtarlted. Post this case a ngWith  
OAs 233/04, 295/04 & 318/04 6  
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Mr.O.V.Radhakrjshnan for 
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